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HIGH COURT OF JAMMU AND KASHMIR AND LADAKH 
(Oftiice of the Registrar Judicial at Jammu) 

****** 
Subject: Assignment of bail applications for the year 2023 and 2024 pending 

disposal before the High Court Wing Jammu to various Hon'ble 
·Benches. 

ORDEH. 

No: 239/RJ/HCWJ/2024 Dated: 02.11.2024 

In continuation to Order No. 229/RJ/HCWJ/2024 dated 19.10.2024, for 

speedy disposal of bail applications for the year 2023 and 2024 pending disposal 
before the High Court Wing Jammu, Hon'ble the Chief Justice of the High Court 
of Jammu and Kashmir and Ladakh has been pleased to assign the abovesaid bail 
applications to various I-Ion'ble Benches as per details tabulated herein below: 

S.No. Name of the Hon'ble .Judge Cases assigned 
-- ---. --- ----·------------------- -··· ----------- ----- -· --- --~---- ------ . ---------------- ---------- ~----- ---------------------------------
1. Hon'ble Mr. Justice Sanjeev Kumar 

2. . Hon 'ble Ms. Justice Sindhu Sharma 

As per Annexure-" A" 

appended herewith. 

As per Annexure-"B" 
appended herewith. 

3. I-Ion'ble Mr. Justice Rajnesh Oswal As per Annexure-"C" 
______ _ _ ______ _ _ _ __ ____ _ _ .. _________ __ _ _ _______________ ~PP~_!1~_ec!J!C1~e~j!!~:_ _________ _ 

4. Hon'ble Mr. Justice Vinod Cha1te1ji Koul As per Annexure-"})" 

_____ ------------------·-----·--------- ·------- a pended herewith. 
5. I-Ion'ble Mr. Justice Sanjay Dhar As per Annexure-"E" 

__ __________________ ~per~_ded herewith. 
6. Hon'ble Mr. Justice Puneet Gupta As per Annexure-"F" 

_ _ __ _ __ __ _ __ _ --·- _ _ ________ ____ __ _ _ __ -~£PC~!~~~ _h~I_~yYith. _________ _ 
7. Hon'ble Mr. Justice Javed Iqbal Wani As per Annexure-"G" 

_____________________________________________________________________ ~P12~J:!_de~ hei_~~ith. _________ _ 
B. Hon'ble Mr. Justice Mohd Akram Chowdhary As per Anncxure-"H" 

______ --------·-- _ __ _____ _ _ _ ______ _ _ _ _ __ _ _ _ _ __ _ ___________ -~PI?C_l!-0.~~ her~'Yit!~-- _____ _ 
9. Hon'ble Mr. Justice Rahul Bharti As per Annexure-"!" 

-·----- -·-·---- -------·----·-·-- __ --· -·-··· ··-·------- --------·------ --·------·-----·-------- __ ~ppgnc!~dJ~~l:c_~itl]:~------- __ 
10. I-Ion'ble Ms. Justice Moksha Khajuria Kazmi As per Annexure-"J" 

- -------- --------------· -----·- -.. ----- ·- --- -·--- ---- ------------ ----- ------~-- -~PJ2<?~!~-~-0J]:_~~·ewjQ'!.:__ _______ . 
11. I-Ion'ble Mr. Justice Wasim Sacliq Nargal As per Annexure-"K" 

__________ ______________ ______ __ _ ________ ~ded herewith. 
12. Hon'ble Mr. Justice Rajesh Seld1ri As per Anncxure-"L" 

·- ______ ·---------- ··------------- -·---- ---------· _ -·-----·--------·-·-· -·----------- _a:l?n_e!]:~e~ herewi_th_. __ 
13. Hon'ble Mr. Justice Mohd YousufWani As per Annexure-"M" 

----·--- _______ -----··- _________ ---· -·------·-----·----- __ ---·----- al?l?ended herewith. _ _ ____ _ 

The assigned matters shall be heard by the Hon'blc Benches through 
physical/virtual mode, as per the place of availability of sitting of Hon'ble 
Benches, irrespective of change of roster. 

By Order. 



No:- /RJ/HCWJ/2024 Dated: &2.11.2024 
Copy of the above order is forwarded to the: 

1. Worthy Regist1·ar General, High Court of J&K and Ladakh at Jammu, for kind 
information. 

2. Principal Secretary to Hon'ble the Chief Justice, High Court of J&K and 
Ladakh for kind information to His Lordship. 

3. Secretary to Hon'ble Mr./Mrs. Justice ______________ _ 
.... For kind information of their Lordships. 

4. Joint Registrar Judicial (Protocol), High Court of J&K and Ladakh, Jammu; 
........ for information and necessary action. 

L..5.-fn-cl:rarge NIC, High Court of J&K and Ladakh for information and uploading 
the same on the official website of the High Court. 

6. In charge Library, High Court of J&K and Ladald1 Jammu/ Srinagar for 
information and keeping the record of the same. 

7. Joint Registrar/Deputy Registrar/Computer, Digitization and Criminal Section, 
for information and necessary action. 

8. Order file. \ 



' . ,- JBJJGH COURT OF JAMMU AND KASHMIR AND LADAKH 
(Office of the Registrar Jud:U.cial at Jammu) 

****** 
Ann exu:re-" A" 

Bail applications assigned to Hon'ble Mr. Justice Sanjeev Kumar 

S.NO. TYPE NO YEAR PETITIONER RESPONDENT BENCH PURPOSE 

Bail MAI<I-IAN DIN AND 
U T OF J AND K TI-l SHO FOR 

1. 14 2023 POLICE STATION SB ADMISSION 
App OTHERS GHAGWAL SAMBA After Notice 

Bail 
U T OF J AND K TI-l SHO FOR ORDERS 

2. App 
15 2023 BHARA T BI-IUSHAN POLICE STATION SB After Notice 

DOMANA JAMMU 

Bail MOHO BASHIR AND U T OF J AND K TI-l SI-10 
FOR 

3. 19 2023 SB ADMISSION 
App OTHERS THANNAMANDI After Notice 

Bail BAHAR DIN AND 
U T OF J AND K TI-l FOR FINAL 

4. App 
22 2023 

ANOTHER 
INCI-IARGE POLICE SB HEARING 
STATION MAHORE 

UNION TERRITORY OF 

Bail 
RAI-IUL KUMAR JAMMU AND KASHMIR FOR 

5. App 24 2023 THROUGH NIKITA THROUGHINCHARGE SB ADMISSION 
KUMARI POLICE STATION R S After Notice 

PURAJAMMU 
U T OF J AND K TH SHO FOR 

6. Bail 
33 2023 SHAKEEL AHMED 

POLICE STATION SB ADMISSION 
App SURANKOTEPOONCH After Notice 

AND ANOTHER 

Bail U T OF J AND K TI-l SHO FOR 
7. App 

46 2023 SHOWKET ALI POLICE STATION SB ADMISSION 
MAl-lORE AND ANOTHER After Notice 

Bail U T OF J AND K TI-l FOR 
8. App 48 2023 1-IAJI MOHO AFZAL POLICE STATION AMB SB ADMISSION 

GHAROTA JAMMU After Notice 

SR SUPERINTENDENT OF 

9. Bail 
49 2023 MOHDYOUSAF POLICE CENTRAL JAIL SB FOR ORDERS 

App ANDANR KOT BHALWAL JAMMU After Notice 
ANDANR 

U T OF J AND K TI-l 
FOR 

10. Bail 
54 2023 RIZWAN 

COMMISSIONER SB ADMISSION App SECRETARY I-lOME 
DEPTT AND OTHERS 

After Notice 

U T OF J AND K TH 
FOR 

11. 
Bail 

57 2023 MOHDROSHAN 
COMMISSIONER SB ADMISSION App SECRETARY HOME 

After Notice 
DEPTT AND ANOTHER 

Bail MOHO AZAM AND 
STATION I-lOUSE OFFICER FOR 

12. App 55 2023 
OTHERS SURANKOTE AND SB ADMISSION 

ANOTHER After Notice 

THE STATION I-lOUSE 
FOR 

13. Bail 
60 2023 ASIF ALI AND ANR OFFICER POLICE SB ADMISSION App STATION NAGROTA AND 

After Notice 
ANR 

Bail U T OF J AND K TI-l SI-10 FOR 
14. App 67 2023 SUDI-IIR GUPTA POLICE STATION BAKSHI SB ADMISSION 

NAGAR JAMMU After Notice 

Bail VIJA Y KUMAR TI-l 
U T OF J AND K TI-l Sl-10 

FOR ORDERS 15. App 68 2023 
SOMADEVI POLICE STATION SAMBA SB After Notice 

AND ANOTHER 

Bail UTOF J AND K TI-l FOR FINAL 16. App 85 2023 RA VINDER SINGH POLICE STATION SB HEARING 
UDHAMPUR 

Bail RAKESH KUMAR U T OF J AND K TI-l SI-IO 
FOR FINAL 17. 324 2023 POLICE STATION SB App GUDDA HEARING UDI-IAMPUR l L.--

Jl -"'~tiliclml 
(}H Court of J &K 

'If A 1\ll 1VA n _ \fa,...-



· , HIGH COURT OF JAMMU AND KASHMIR AND LADAKH 
(Office of the Registrar J11Jldicial at Jammu) 

****** 
Annexure-"B" 

Bail applications assigned to Hon'ble Ms. Justice Sindhu Sharma 

S.NO. TYPE NO YEAR 

1. Bail App 87 2023 

2. Bail App 94 2023 

3. Bail App 102 2023 

4. Bail App 1 05 2023 

5. Bail App 106 2023 

6. Bail App Ill 2023 

7. Bail App 112 2023 

8. Bail App 113 2023 

9. Bail App 114 2023 

10. Bail App 115 2023 

11. Bail App 120 2023 

12. Bail App 129 2023 

13. Bail App 137 2023 

14. BailApp 139 2023 

15. Bail App 143 2023 

16. Bail App 29 2024 

17. Bail App 33 2024 

PETITIONER 

JAVED IQBAL 

VICKY 

ASHFAQ 
AHMED 

BASI-IARAT 
IQBAL AND 

OTHERS 

NAZIR AHMED 
BI-IAT 

KAMIT 
SI-IARMA 

AAQIB 
1-IUSSIAN 

MANZOOR 
AHMED AND 

ANOTHER 

ZULFQAR 
HUSSAIN 

KHAN 

MOHDTARIQ 
AND OTHERS 

MOI-ID NAZIR 
TI-l KI-IALAQ 

JOO 

NAI-IID MIR 
AND 

ANOTHER 

AKKSI-IITA K 
BHAT TI-l 
ANIMESI-1 
DALKOTI 

ALTAF 
HUSSAIN 

ALIAS ALTAF 
AI-IMED 

DARSHANA 
DEVIAND 
OTHERS 

SAN DEEP 
SINGH 

ZATOON 
BEGUM AND 

OTHERS 

RESPONDENT 

U T OF J AND K TH SI-10 
POLICE STATION 

RAJOURI 

U T OF J AND K TI-l SI-10 
POLICE STATION 

KANACHAK JAMMU 

U T OF J AND K TI-l 
POLICE STATION 

POONCI-1 

U T OF J AND K TH 
PRINCIPAL SECRETARY 
I-lOME AND ANOTHER 

UNION OF INDIA TI-I 
INTELLIGENT OFFICER 
NARCOTICS CONTROL 
BUREAU(NCB) GANDHI 

NAGAR JAMMU 
U T OF J AND K TI-l 

COMMISSIONER 
SECRETARY DEPTT OF 

HOME AND OTHERS 
UNION TERRITORY OF 
JAMMU AND KASHMIR 

TI-l POLICE STATION 
KISI-ITWARF 

U T OF J AND K TH SHO 
POLICE STATION 
MAl-lORE REASI 

TI-lE UT OF J AND K TI-l 
ITS PRINCIPAL 

SECRETARY HOME 
CIVIL SECRETARIAT 

AND OTI-IRS 

U T OF J AND K TI-I SHO 
POLICE STATION 

POONCI-I 

U T OF J AND K TH 
POLICE STATION 
SURANKOTE AND 

ANOTHER 

U T OF J AND K TI-l Sl-10 
POLICE STATION BAI-IU 

FORT JAMMU 

U T OF J AND K TI-l SI-10 
POLICE STATION 

BATOTE RAMBAN AND 
ANOTHER 

U T OF J AND K TH SHO 
POLICE STATION 
SURANKOTE AND 

ANOTHER 

U T OF J AND K TI-l 
POLICE STATION KANA 
CI-IAK JAMMU J AND K 

U T OF J AND K TI-l SHO 
POLICE STATION BUS 
STAND JAMMU AND 

ANOTHER 

U T OF J AND K TI-l Sl-10 
POLICE STATION MANDl 
POONCH AND ANOTHER 

BENCH 

SB 

SB 

SB 

SB 

SB 

SB 

SB 

SB 

SB 

SB 

SB 

SB 

SB 

SB 

SB 

SB 

PURPOSE 

FOR TAKING 
. STEPS 

FOR ADMISSION 
After Notice 

FOR ORDERS After 
Notice 

FOR ADMISSION 
After Notice 

FOR ADMISSION 
After Notice 

FOR ADMISSION 
After Notice 

FOR ADMISSION 
After Notice 

FOR ORDERS After 
Notice 

FOR ORDERS After 
Notice 

FOR ADMISSION 
After Notice 

FOR ADMISSION 
After Notice 

FOR ORDERS After 
Notice 

FOR ORDERS After 
Notice 

FOR ADMISSION 
After Notice 

FOR ORDERS After 
Notice 

FOR ORDERS After 
Notice 

SB G FOR ORDERS After \./js;7 Notice 

R~Judicial 
D..v l'9ligu: Court of J &K 
'-! I 41/. 'II A. 1\ « TJ.. R '!1'.1( f\,{} __../ 



; ' 
-· 

HIGH ·coURT OF JAMMU AND KASHMIR AND LADAKH 
(Office of tlbte Registrar Judicial at Jammu) 

****** 
. Annexure-"C" 

B 'I r ai appi IcatiOns assigne d to H on'bie M r. Justice Rajnesh Oswa I 

S.NO. TYPE NO YEAR PETITIONER RESPONDENT BENCH PURPOSE 

SI-IAKEEL AHMAD U T OF J AND K TI-l 

I. Bail App 45 2023 WANITHMOHD 
POLICE STATION SB 

FOR ADMISSION After 
ANTFGANDHI Notice 

YOUSUF WAN! NAGAR JAMMU 
U T OF J AND K TH 

IN CHARGE SHO 

2. Bail App 152 2023 VARINDER VERMA POLICE STATION SB 
FOR ORDERS After 

AND OTHER PACCADANGA Notice 
JAMMU AND 

ANOTHER 

U T OF J AND K TI-l FOR ADMISSION After 
3. Bail App 172 2023 MOHDLAQQAT POLICE STAT! ON SB 

RAMNAGAR 
Notice 

U T OF J AND K TI-l 
LAL HUSSAIN KHAN SI-10 POLICE FOR ADMISSION After 

4. Bail App 177 2023 ALIAS LAL HUSSAIN STATION SB 
AND OTHERS SURANKOTE 

Notice 

POONCI-1 
U T OF J AND K TI-l 

SAN DEEP SINGH 
SUB DIVISIONAL FOR ORDERS After 

5. Bail App 182 2023 
AND OTHERS 

POLICE OFFICER SB Notice 
BI-IADERWAI-1 DODA 

AND ANOTHER 

GOURAVSHARMA U T OF J AND K TI-l FOR ADMISSION After 
6. Bail App 184 2023 SECRETARY I-lOME SB 

AND ANOTHER DEPTT AND OTHERS 
Notice 

TAl-liRA KHANAM U T OF J AND K TI-l FOR ADMISSION After 
7. Bail App 193 2023 SSP POONCI-1 AND SB 

AND ANOTHER OTHERS 
Notice 

RAI-IUL SARERIA TI-l U T OF J AND K TI-l FOR ORDERS After 
8. Bail App 195 2023 NIRMAL KUMAR! SI-10 POLICE SB 

AND OTHERS STATION BIS!-INAI-1 
Notice 

U T OF J AND K TH 

SHENAZ BEGUM TH COMMISSIONER FOR ADMISSION After 
9. Bail App 196 2023 SECRETARY HOME SB 

ABDUL MAZEED DEPTTAND 
Notice 

ANOTHER 
U T OF J AND K TI-l 

10. Bail App 198 2023 SHAM LAL SI-10 POLICE SB FOR ADMISSION After 
STAT! ON RAJBAGI-1 Notice 

KATHUA 

U T OF J AND K TI-l FOR ADMISSION After II. Bail App 204 2023 ASHIQ HUSSAIN SI-lO POLICE SB 
STATION DODA 

Notice 

U T OF J AND K TI-l 
SHO POLICE 

12. Bail App 205 2023 PUSHPA DEVI AND STATION 
S.B 

FOR ADMISSION Alter 
ANOTHER NOWSI-IERA Notice 

RAJOURIAND 
ANOTHER 

U T OF J AND K TI-l FOR ORDERS All.er 13. Bail App 207 2023 SI-IOWKATALI POLICE STATION SB 
UDHAMPUR Notice 

UTOFJ AND K 

14. Bail App 211 2023 ALTAFLONE THROUGH POLICE SB FOR ORDERS Alter 
STATION Notice 

UDHAMPUR 

THE UT OF J AND K 

15. Bail App 221 2023 RAKESH KUMAR THROUGH THE SB FOR ORDERS After 
INCI-IARGE POLICE Notice 

STATION 
UTOFJ AND K 
THROUGH SI-10 FOR ORDERS After 16. Bail App 222 2023 JASMEET SINGH POLICE STATION SB 
POONCI-1 AND Notice 

ANOTHER 
U T OF J AND K TI-l S 

17. Bail App 106 2024 SATVIR SINGH I-1 0 POLICE SB FOR ADMISSION All.er 
STATION CASANA Notice 

AND ANOTHER \ 

-~. 
~ ~lf)JlV'Judicla1 

~~~A ~~r~~!!~l' 



HIGH COURT OF JAMMU AND KASHMIR AND LADAKH 
(Office of the Registrar Judicial at Jammu) 

****** 
Annexure-"D" 

Bail applications assigned to Hon'ble Mr. Justice Vinod Chatterji Koul 

S.NO. TYPE NO YEAR PETITIONER RESPONDENT BENCH PURPOSE 

I. Bail App 145 2023 GAGANDEEP U T OF J AND K TH ITS SB FOR ORDERS Aficr 

SINGH ADVOCATE GENERAL JAMMU Notice 

MOHO U T OF J AND K TI-l SI-10 POLICE 
FOR ORDERS Aficr 2. Bail App 187 2023 YAQOOBAND STAT! ON THANAMANDI SB Notice 

OTHERS RAJ OUR! AND ANOTHER 

KHALID UT OF J AND K THROUGH 
FOR ADMISSION 3. Bail App 223 2023 HUSSAIN SENOR SUPERINTENDENT OF SB AflcrNotice 

POLICE AND OTHERS 

FEI-IMIDA U T OF J AND K TI-l SHO POLICE 
FOR ORDERS Aficr 4. Bail App 233 2023 

KOUSER STATION CRIME BRANCH SB Notice 
JAMMU 

5. Bail App 235 2023 NOOR ALLAI-II U T OF .I AND K TI-l SSP JAMMU SB FOR ADMISSION 

AND OTHERS AND ANOTHER AficrNoticc 

ABDUL U T OF J AND K TI-l SSP FOR ADMISSION 6. Bail App 236 2023 RASHID AND RAJOURI AND ANOTHER 
SB After Notice 

OTHERS 

PARVEEN U T OF J AND K TI-l OFFICER 
FOR ORDERS Aficr 7. Bail App 246 2023 

SHARMA INCHARGE POLICE STATION SB Notice 
GANDHI NAGAR JAMMU 

BALWANT U T OF J AND K TI-l Sl-10 POLICE 
FOR ORDERS Aficr 8. Bail App 251 2023 SINGH STATION RAJBAGI-1 KATHUA SB Notice 

AND ANOTHER 

MUSHTAQTH 
PURA BIB I U T OF J AND K TI-l INCHARGE 9. Bail App 254 2023 ALIAS PURIAN SB FOR ADMISSION 

POLICE STATION RAJBAGI-1 After Notice 
BIB! AND 
ANOTHER 

10. Bail App 257 2023 KULDEEP U T OF J AND K TI-l SHO POLICE SB FOR ADMISSION 
SINGH STATION SAMBA AficrNoticc 

II. Bail App 265 2023 ZABIRAHMED U T OF J AND K TI-l SI-10 POLICE SB FOR ADMISSION 
AND OTHERS STATION BUDI-IAL RAJOURI After Notice 

NOOR JAI-IAN U T OF J AND K TI-l Sl-10 POLICE 
12. BaiiApp 268 2023 STATION SAMBA AND SB FOR ORDERS Aficr 

AND OTHERS Notice 
ANOTHER 

MUSI-ITAQ 
U T OF J AND K TH Sl-10 POLICE FOR ORDERS Aficr 13. Bail App 274 2023 AHMED AND 

STATION KA THUA 
SB Notice 

OTHERS 

AKBAR 
HUSSAIN U T OF J AND K TI-l POLICE 

14. Bail App 278 2023 SHAH TI-l STATION MENDHAR POONCI-1 SB FOR ORDERS Aficr 
Notice 

MUSHARAF AND ANOTI-IER 
ALI SHAH 

15. BaiiApp 283 2023 ABDULGANI U T OF J AND K TI-l SI-10 POLICE SB FOR ADMISSION 
MALIK STATION MAl-lORE After Notice 

MOHDSHAFI 
AND U T OF J AND K TI-l Sl-10 POLICE 

16. Bail App 286 2023 ANOTHER TI-l STATION MAl-lORE AND SB FOR ADMISSION 
AncrNoticc 

MUSI-ITAQ ANOTJ-IER 
AHMED 

NIKI-IIL U T OF J AND K TI-l SI-10 POLICE 
17. Bail App 289 2023 STAT! ON HI RAN AGAR JAMMU SB FOR ADMISSION 

SHARMA After Notice 
AND ANOTHER 

'R 



. 
,HIGH COURT OF JfAMMU AND KASHMIR AND LADAKH 

(Office of the Registrar JudLicial at Jammu) 

****** 
Annexure-"E" 

Bail applications assigned to Hon'ble Mr. Justice San.taY Dhar 

S.NO. TYPE NO 

I. Bail App 32 

2. Bail App 35 

3. Bail App 292 

4. Bail App 295 

5. Bail App 299 

6. Bail App 300 

7. Bail App 301 

8. Bail App 305 

9. Bail App 308 

10. Bail App 309 

1 I. Bail App 310 

12. Bail App 315 

13. Bail App 328 

14. Bail App 331 

15. Bail App 2 

16. Bail App 320 

17. Bail App 91 

YEAR 

2023 

2023 

2023 

2023 

2023 

2023 

2023 

2023 

2023 

2023 

2023 

2023 

2023 

2023 

2024 

2023 

2024 

PETITIONER 

SURJEET KUMAR 

NOOR HUSSAIN 
AND OTHERS 

RA VINDER SINGH 

MADHU 
SADHOTRA AND 

OTHERS 

MUNNAWAR 
HUSSAIN 

ZAINAB KOUSAR 

MOHDNAZIR 

VISHAL SHARMA 
TI-l PIT AMBER LAL 

KHAJURIA 

SONU SINGH 

MOHDASHRAF 

AJAYKUMAR 
SHARMA 

SAJADAHMED 

SI-101-IIB MAGRA Y 

REI-lAM ALI AND 
OTHERS 

A.! A Y SINGH TI-l 
BALDEV SINGH 

SI-IAMIM AHMED 
KHAN AND 

OTHERS 

DILA WAR SINGH 
JAMWAL 

RESPONDENT 

U T OF J AND K TI-l SI-IO 
POLICE STATION KHOUR 

JAMMU AND OTHERS 

U T OF J AND K TI-l 
INCHARGE POLICE 

STATION SURANKOTE 
POONCH AND ANOTHER 

U T OF J AND K TI-l SI-10 
POLICE STATION 

BATOTE RAMBAN 

U T OF J AND K TI-l SHO 
POLICE STATION KHOR 
JAMMU AND ANOTHER 

UTOF J AND K TI-l SI-lO 
POLICE STATION 

NAGROTA JAMMU 

U T OF J AND K TI-l SHO 
POLICE STATION GURSAI 

POONCI-1 

U T OF .I AND K TI-l 
INCHARGE POLICE 

STAT! ON CHASASNA 
REASI AND ANOTHER 

U T OF J AND K TH SI-10 
INCI-IARGE POLICE 

STATION NAGROTA 
JAMMU 

U T OF .I AND K TI-l SHO 
POLICE STATION 

GANDHI NAGAR JAMMU 

U T OF J AND K TH SI-10 
POLICE STATION ARNAS 

AND ANOTHER 

U T OF LADAKH TI-l SI-10 
WOMEN POLICE 

STATION LEI-I 

U T OF J AND K TI-l SSP 
DODA AND OTHERS 

UT OF J AND K THROUGH 
SENIOR 

SUPERINTENDENT OF 
POLICE REASI AND 

ANOTHER 

U T OF J AND K TI-l SI-10 
POLICE STATION SAMBA 

UTOF J AND K TI-l 
COMMISSIONER 

SECRETARY I-lOME 
DEPTT AND ANOTHER 

UTOF J AND K TI-l 
SECRETARY I-lOME 

DEPTT. AND ANOTHER 

U T OF J AND K TI-l 
STATION I-lOUSE 
OFFICER POLICE 

STATION DHARAMSAL 
RAJOURI AND ANOTHER 

BENCH 

SB 

SB 

SB 

SB 

SB 

SB 

SB 

SB 

SB 

SB 

SB 

SB 

SB 

SB 

SB 

SB 

SB 

PURPOSE 

FOR ADMISSION 
After Notice 

FOR ORDERS After 
Notice 

FOR ADMISSION 
After Notice 

FOR ORDERS After 
Notice 

FOR ADMISSION 
After Notice 

FOR ADMISSION 
After Notice 

FOR ADMISSION 
After Notice 

FOR ADMISSION 
After Notice 

FOR ADMISSION 
After Notice 

FOR ADMISSION 
After Notice 

FOR ADMISSION 
After Notice 

FOR TAKING 
STEPS 

FOR ADMISSION 
After Notice 

FOR ORDERS After 
Notice 

FOR ADMISSION 
After Notice 

FOR ADMISSION 
After Notice 

FOR ADMISSION 
After Notice 

'-. 

~it'<fkial 
Court of J&K 

,\ J,AM.l\4 U9~ 



HKGH COURT OJF JAMMU AND KASHMIR AND LADAKH 
(Office of tlhle Registrar Juudicial at Jammu) 

****** 
Annexure-"F" 

Bail applications assigned to Hon'ble Mr. Justice Puneet Gupta 

S.NO. TYPE NO YEAR PETITIONER RESPONDENT BENCH PURPOSE 

TARIQ 
U T OF J AND K TH FOR 

I. 
Bail 3 2024 MEHMOOD SECRETARY HOME SB ADMISSION 
App KHAN AND 

DEPTT AND ANOTHER After Notice 
ANOTHER 

U T OF J AND K TH SHO FOR 
2. Bail 13 2024 PYARELAL POLICE STATION 

SB ADMISSION 
App AND OTHERS NOWSHERA RAJOURI After Notice 

AND ANOTHER 

Bail AJAZ AHMAD 
U T OF J AND K TH SHO FOR 

3. 14 2024 POLICE STATION SB ADMISSION 
App AND ANOTHER 

POONCH AND ANOTHER After Notice 

U T OF J AND K TH 

Bail SUPERINTENDENT FOR 
4. 

App 15 2024 TAMNNA DISTRICT JAIL SB ADMISSION 
AMPHALLA JAMMU AND After Notice 

ANOTHER 

Bail ROZEEAND 
U T OF J AND K TI-l SI-10 FOR 

5. 21 2024 POLICE STATION RAJ SB ADMISSION 
App OTHERS BAGH KA TI-IUA After Notice 

Bail SUNIL KUMAR 
U T OF J AND K TI-l FOR 

6. 22 2024 PRINCIPAL SECRETARY SB ADMISSION 
App SHARMA 

I-lOME AND ANOTHER After Notice 

Bail SHAZAD 
U T OF J AND K TI-l Sl-IO FOR 

7. 
App 

26 2024 
AHMED KHAN 

POLICE STATION SB ADMISSION 
POONCH AND ANOTHER After Notice 

Bail KOUSHAL 
U T OF J AND K TH SHO 

FOR ORDERS 8. 
App 35 2024 

MEl-IRA POLICE STATION SB 
After Notice 

POONCI-1 AND ANOTHER 

Bail U T OF J AND K TI-l SI-10 
FOR ORDERS 9. 

App 36 2024 MOHDSHABIR POLICE STATION SB After Notice 
MENDI-IAR POONCH 

Bail MANDEEP U T OF J AND K TH SI-10 
FOR ORDERS 10. 

App 38 2024 SINGHTH POLICE STATION SB 
After Notice 

JASVIRKOUR BANII-IAL RAMBAN 

Bail U T OF J AND K TH SHO FOR 
11. 

App 39 2024 RAIEES AHMED POLICE STATION DODA SB ADMISSION 
AND ANOTHER After Notice 

Bail SYED YAWAR 
U T OF J AND K TH SSP 

FOR 
12. 40 2024 AMINAND SB ADMISSION App 

ANOTHER 
RAMBAN AND ANOTHER 

After Notice 

Bail STATION I-lOUSE OFFICER FOR 
13. 

App 
42 2024 MOHDTOUSIF POLICE STATION SB ADMISSION 

NOWABAD JAMMU After Notice 

U T OF J AND K TI-I SI-lO 

14. Bail 
47 2024 BISI-IAN DASS POLICE STATION 

SB 
FOR ORDERS 

App NOWABADAND After Notice 
ANOTHER 

VIJAY KUMAR 
U T OF J AND K TI-I SHO 

FOR Bail POLICE STATION 15. 48 2024 ALIAS VIJAY SB ADMISSION App 
SALARIA 

UDI-IAMPUR AND 
After Notice 

ANOTHER 

16. Bail 
50 2024 RAKES I-I U T OF J AND K TI-l SSP FOR ORDERS 

App SAWI-INEY DODA AND OTHERS 
SB 

After Notice 

17. Bail 
59 2024 MANII< GOYAL U T OF J AND K TI-l SHO FOR ORDERS 

App POLICE STATION DODA 
SB 

After Notice 
/7 __, z. !leg!~_ n&lclal 
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HIGH COUR'f OJF JAMMU AND KASHMIR AND LADAKH 
(Office of tlhe Registrar Jlll!did.al at Jammu) 

****** 
An:n.exu.re-"G" 

Bail applications assigned to Hon'ble Mr. Justice Javed Iqbal Wani 

S.NO. TYPE NO YEAR PETITIONER RESPONDENT BENCH PURPOSE 

CENTRAL BUREAU OF 

I. Bail App 51 2024 INVESTIGATION ANTI ASHESH Y ADA V AND SB 
FOR ORDERS 

CORRUPTION BRANCH OTI-IERS After Notice 
GOIJAMMU 

2. Bail App 79 2024 CENTRAL BUREAU OF ASHWANI KUMAR 
SB 

FOR ORDERS 
INVESTIGATION ANDORS After Notice 

IMRAN AI-IMED TI-l MOHO 
U T OF J AND K TI-l FOR ORDERS 3. Bail App 56 2024 

SHAHID 
SI-IO POLICE STATION SB After Notice 

MAI-IORE REASI 

U T OF J AND K TI-l 

4. Bail App 57 2024 ARJUN SINGH AND SI-IO POLICE STATION SB 
FOR ADMISSION 

OTHERS BAGI-I E BAI-IU JAMMU After Notice 
AND ANOTHER 

U T OF J AND K TI-l SSP FOR ORDERS 5. Bail App 61 2024 MOHO T ALIB MIR RAMBANAND SB After Notice 
OTHERS 

U T OF J AND K TI-l FOR ADMISSION 
6. Bail App 63 2024 MOHO AZEEM KHAN SI-IO POLICE STATION SB After Notice 

MANDl POONCH 

U T OF J AND K TI-l 

7. Bail App 64 2024 DEEPAK TETARWAL 
SI-IO POLICE STATION 

SB 
FOR ORDERS 

RAJOURIAND After Notice 
ANOTHER 

UNION OF INDIA TI-l 
FOR ORDERS 8. Bail App 65 2024 MUBARAK HUSSAIN NARCOTICS CONTROL SB 

After Notice 
BUREAU NEW DELI-II 

UTOF J AND K TI-l 

9. Bail App 66 2024 GURDIT SINGH 
COMMISSIONER SB 

FOR ORDERS 
SECRETARY HOME After Notice 

DEPTT AND ANOTHER 
UTOF J AND K TI-l 

10. Bail App 72 2024 GULAB SINGH AND COMMISSIONER 
SB 

FOR ORDERS 
ANOTHER SECRETARY HOME After Notice 

DEPTT AND ANOTHER 

U T OF J AND K TI-l FOR ORDERS 11. Bail App 71 2024 MAREED ALI POLICE STATION SB 
BISI-INAH 

After Notice 

U T OF J AND K TI-l SSP 

12. Bail App 77 2024 RAJINDER KUMAR POLICE STATION ANTI 
SB 

FOR ADMISSION 
SHARMA CORRUPTION BUREAU After Notice 

JAMMU 
CENTRAL BUREAU OF 

13. Bail App 78 2024 INVESTIGATION ANTI 
VIVEK BASSAN . SB 

FOR ADMISSION 
CORRUPTION BRANCH After Notice 

GOIJAMMU 
CENTRAL BUREAU OF 

14. Bail App 97 2024 INVESTIGATION ANTI 
VIVEK BASSAN SB 

FOR ADMISSION 
CORRUPTION BRANCH After Notice 

GO! JAMMU 
U T OF J AND K TI-l 

15. Bail App 80 2024 VINA Y KUMAR AND SI-IO POLICE STATION 
SB 

FOR ADMISSION 
OTHERS NOWSHERA RAJOURI After Notice 

AND ANOTHER 
U T OF J AND K TI-l 

16. Bail App 82 2024 MUKI-ITAR AHMED AND SHO POLICE STATION 
SB 

FOR ADMISSION 
ANOTHER BANIHALAND After Notice 

OTHERS 

ISI-IVINDER SINGH UTOF J AND K TH. 

17. Bail App 170 2024 RANY AL TI-l. HIS SENIOR 
SB 

FOR ORDERS 

MOTHER KULBIR KOUR SUPERINTENDENT OF After Notice 
POLICE AND OTHERS 

~·-~ 
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HIGH COURT OF JAMMU AND KASHMIR AND LADAKH 
(Office of the Registrar Judicial at Jammu) 

****** 
Annexure-"H" 

Bail applications assigned to Hon'ble Mr. Justice Mohd. Akram Chowdhary 

S.NO. TYPE NO YEAR PETITIONER RESPONDENT BENCH PURPOSE 

U T OF J AND K TH SHO 

1. Bail App I 50 2023 
MOHD KHALIQ AND POLICE STATION 

SB 
FOR ORDERS 

ANOTHER DARHAL RAJOURI AND After Notice 
ANOTHER 

RAJESI-I 
U T OF J AND K TI-l 
INCHARGE POLICE FOR ORDERS 

2. Bail App I 55 2023 CHOUDI-IARY TI-l 
STATION SATWARI 

SB 
After Notice 

POO.TA CHOUDI-IARY 
JAMMU 

NAZIR AHMED AND 
U T OF J AND K TI-l SI-10 FOR ORDERS 

3. Bail App I71 2023 
OTHERS 

POLICE STAION SB After Notice 
SURANKOTE 

U T OF J AND K TH SI-10 FOR ADMISSION 
4. Bail App 84 2024 ANGREJ SINGH WOMEN CELL SB 

After Notice 
UDHAMPUR 

U T OF J AND K TH SI-10 

5. Bail App 87 2024 
ABDUL QA YOOM POLICE STATION 

SB 
FOR ADMISSION 

AND OTHERS BASANTGARH After Notice 
UDHAMPUR 

UNION OF INDIA TH 
INTELLIGENCE FOR ADMISSION 

6. Bail App 90 2024 RAMEEZ AHMED OFFICER NARCOTICS SB 
After Notice 

CONTROL 
BUREAU(NCB) JAMMU 

U T OF J AND K TH PP IN 

7. Bail App 92 2024 SAJJAD AHMED 
THE COURT OF SB 

FOR ADMISSION 
LEARNED SESSIONS After Notice 

JUDGE KATHUA 
U T OF J AND K TI-l SHO 

8. Bail App 98 2024 RIY AZ HUSSAIN 
POLICE STATION SB 

FOR ADMISSION 
BAKSI-11 NAGAR AND After Notice 

ANOTHER 
NARCOTICS CONTROL 

9. Bail App 99 2024 
MOHD MAQBUL TH BUREAU JAMMU TI-l ITS 

SB 
FOR ADMISSION 

MOHD ISRAIL IN CHARGE AND After Notice 
ANOTHER 

UTOF J AND K TI-l SHO 

10. Bail App IOO 2024 
ABDUL QA YOOM POLICE STATION SB 

FOR ORDERS 
AND ANOTHER RAJOURI AND After Notice 

ANOTHER 
UT OF J AND K TH. 

11. Bail App I93 2024 NA VEED AHMED 
STATION HOUSE SB 

FOR ORDERS 
OFFICER, RAJOURI AND After Notice 

ANOTHER 

AVAY SINGH AND 
UTOF J AND K TI-l 

FOR ADMISSION 12. Bail App I08 2024 
ANOTHER 

POLICE STAION SB 
After Notice 

BILLA WAR 

UT OF J AND K TI-I Sl-10 FOR ORDERS 13. Bail App I I2 2024 MOI-IDIQBAL POLICE STATION SB 
After Notice 

CHASAN 

UTOF J AND K TI-l. FOR ORDERS 14. Bail App 142 2024 MOI-IDQASIM S.H.O. POLICE STATION SB 
CHASSANA REASI 

After Notice 

UT OF J AND K TH SI-10 

15. Bail App II4 2024 NAZARA T HUSSAIN POLICE STATION 
SB 

FOR ADMISSION 
TI-l TARIQ HUSSAIN MENDHARAND After Notice 

ANOTHER 

RAI-lA T HAFIZ TI-l. 
UTOF J AND K TI-l. 

FOR ORDERS 16. Bail App 115 2024 S.H.O. POLICE STATION SB 
TAHIR AHMAD SHAH 

PIRMITHA 
After Notice 

UTOF .J AND K TI-l. 

17. Bail App 118 2024 TARA SINGH ALIAS S.I-1.0. POLICE STATION 
SB 

FOR ADMISSION 
RINKU WOMEN CELL KATHUA After Notice 

AND ANOTHER 

~41 
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JBI:U:GH COURT OF JAMMU AND KASHMIR AND LADAKH 
(Office of 1l:he Registrar Judicia] a1l: Jammu) 

****** 
Annexure-"!" 

Bail applications assigned to Hon'ble Mr. Justice Rahul Bharti 

S.NO. TYPE NO YEAR PETITIONER RESPONDENT BENCH PURPOSE 

U T OF J AND K TH PRINCIPAL FOR ORDERS 
I. Bail App 83 2024 YASH PAUL SECRETARY HOME DEPTT SB 

After Notice 
AND OTHERS 

2. Bail App 119 2024 JANAK SINGH 
U T OF J AND K TI-l POLICE 

SB 
FOR ORDERS 

STATION KATI-IUA After Notice 

SOURAVSUDAN UT OF J AND K TH. S.H.O. 
FOR ORDERS 3. Bail App 120 2024 TI-l GURPREET POLICE STATION RAMGARI-I SB 

After Notice 
KOUR AND ANOTHER 

MOI-IDNADEEM 
UT OF J AND K TI-l. FOR 

4. Bail App 123 2024 
SAMYAL 

S.I·I.O.POLICE STATION SB ADMISSION 
CHENANI UDHAMPUR After Notice 

UT OF J AND K TH.S.I·I.O. FOR 
5. Bail App 125 2024 DIDARSINGH POLICE STATION MIRAN SB ADMISSION 

SAHIB JAMMU AND ANOTHER After Notice 

ANGREZ SINGH UT OF J AND K TI-l. S.H.O. FOR 
6. Bail App 126 2024 TI-l. SATVEER POLICE STATION BAR! SB ADMISSION 

SINGH BRAHMNA After Notice 

VIKAS BASHIR 
UT OF J AND K TI-l. IN CHARGE 

FOR 
7. Bail App 128 2024 LONE TH. BASHIR 

POLICE STATION GANDHI 
SB ADMISSION 

NAGAR JAMMU AND 
LONE 

ANOTHER 
After Notice 

DURIBEGUM 
UT OF J AND K TH. S.H.O. FOR ORDERS 

8. Bail App 130 2024 
AND OTHERS 

POLICE STATION BANI AND SB 
After Notice 

ANOTHER 

UT OF J AND K TI-l. INCHARGE FOR 
9. Bail App 135 2024 MUKESH SINGH POLICE STATION CI-IANNI SB ADMISSION 

HIMMAT, JAMMU After Notice 

UT OF J AND K TI-L S.H.O. FOR ORDERS 
10. Bail App 140 2024 AMITKUMAR POLICE STATION GANDHI SB 

After Notice 
NAGAR JAMMU 

KI-IALID HUSSAIN 
UT OF J AND K TI-l. S.H.O. FOR ORDERS 

II. Bail App 141 2024 
@MUNNA 

POLICE STATION GHAROTA SB 
After Notice 

JAMMU 

UT OF J AND K TI-l. S.H.O. FOR 
12. Bail App 143 2024 AMIT A KUMAR! POLICE STATION WOMEN SB ADMISSION 

CELL UDHAMPUR Before Notice 

UT OF J AND K TI-L S.I·LO. FOR 
13. Bail App 217 2024 ATULLANGEH WOMEN POLICE STATION, · SB ADMISSION 

UDHAMPUR Before Notice 

UT OF J AND K TI-L S.I-1.0. 

14. Bail App 147 2024 V ANSI-I BI-IATTI POLICE STATION BAKSHI 
SB 

FOR ORDERS 
TI-L RAJJI NAGAR JAMMU AND After Notice 

ANOTHER 
UT OF J AND K TI-l. 

COMMISSIONER SECRETARY FOR 
15. Bail App 148 2024 MOHO SI-IABIR TO GOVERNMENT HOME SB ADMISSION 

DEPARTMENT JAMMU AND After Notice 
OTHERS 

UT OF J AND K TH. S.I-1.0. FOR 
16. Bail App 151 2024 AJEETKUMAR POLICE STATION CRIME SB ADMISSION 

BRANCH JAMMU After Notice 

UT OF J AND K TI-l. S 1-I 0 

17. Bail App 157 2024 T ARUN BAHL TI-L POLICE STATION CHANNI SB 
FOR ORDERS 

GITASHARMA 1-IIMMAT JAMMU AND After Notice 
OTHERS 

Gdurt of J&t<. 
.. J&.MMOo~· 
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HIGH COURT OJF JAMMU AND KASHMIR AND LADAKH 
(Office of 11:1hle Registrar Judicial!. at Jammu) 

****** 
Annexure-" J" 

Bail applications assigned to Hon'ble Ms. Justice Moksha Khajuria Kazmi 

S.NO. TYPE NO YEAR PETITIONER RESPONDENT BENCH PURPOSE 

I. Bail App 209 2023 MANDEEP SINGH 
U T OF J AND K TH SI-IO 

SB 
FOR ORDERS After 

CRIME BRANCH JAMMU Notice 

UNION TERRITORY OF J 
AND K TI-l. SECRETARY 

FOR ORDERS After 2. Bail App 153 2024 AMIRSOHAIL TO GOVERNMENT HOME SB Notice 
DEPARTMENT AND 

OTHERS 

MANZOOR 
UT OF J AND K TI-L 
INCHARGE POLICE FOR ADMISSION 3. Bail App 156 2024 HUSSAIN AND 

STATION KANDI 
SB 

After Notice 
OTHERS 

RAJOURI AND ANOTHER 

ABDUL WAHID UT OF J AND K TH. S.I-LO. 
FOR ADMISSION 4. Bail App 159 2024 TH. NAZIR POLICE STATION KANDI SB 

After Notice 
HUSSAIN RAJOURI 

5. Bail App 160 2024 SHABIR AI-IMED UT OF J AND K TH. S.l-LO. 
SB 

FOR ORDERS After 
AND ANOTHER POLICE STATION REASI Notice 

6. Bail App 162 2024 PANKAJ SHARMA 
UT OF J AND K TI-l. S.I-!.0. 

SB 
FOR ORDERS After 

POLICE STATION SAMBA Notice 

SHAHISTA UT OF J AND K TI-l. S.I-1.0. 
FOR ADMISSION 7. Bail App 163 2024 BEGUM AND POLICE STATION GOOL, SB After Notice 

OTHERS RAMBAN AND ANOTHER 

UT OF J AND K TH. ITS 

NAZIRAHMED 
COMMISSIONER FOR ADMISSION 8. Bail App 171 2024 

AND OTHERS 
SECRETARY I-lOME DEPT. SB 

After Notice 
CIVIL SECRETARIAT AND 

ANOTHER 

KULDEEP KUMAR 
UT OF J AND K TI-l. S.I-1.0. 

FOR ADMISSION 9. Bail App 164 2024 
TI-l. PREETI DEVI 

POLICE STATION SB 
After Notice 

REHAMBAL AND OTHERS 

MOHDAZAM 
UT OF J AND K TI-l. S.H.O. 

FOR ADMISSION 10. Bail App 165 2024 
AND OTHERS 

POLICE STATION MANDl SB After Notice 
ANOTHER 

II. Bail App 166 2024 SALEEM YOUSAF UT OF J AND K TI-l. CRIME 
SB 

FOR ORDERS After 
BI-IATTI BRANCH JAMMU Notice 

UMAR RIY AZ TI-l. 
UTOF J AND K TI-l. 
INCHARGE POLICE FOR ORDERS After 12. Bail App 167 2024 RIYAZAI-IMED 

STATION BAI-IU FORT 
SB 

Notice 
GANIE 

JAMMU 

S!KANDER UT OF J AND K TI-l. S.H.O. 
FOR ADMISSION 13. Bail App 168 2024 

I-lAY AT POLICE STATION SB After Notice 
POONCH AND ANOTHER 

UT OF J AND K TH. SI-10 
FOR ORDERS After 14. Bail App 169 2024 HAFEEZA BI POLICE STATION SB 

Notice 
SURANKOTE 

UT OF J AND K TI-l. S.I-1.0. 
FOR ORDERS After 15. Bail App 173 2024 KALA RAM POLICE STATION SB Notice 

RAMGARI-1 

PRETAM SINGH 
UT OF J AND K TI-l. S.l-1.0. 

16. Bail App 175 2024 ALIAS PRIT AM 
POLICE STATION DODA SB 

FOR ADMISSION 
SINGH AND After Notice 

OTHERS 
AND ANOTHER 

MUSI-ITAQ UTOF J AND K TI-l. 
FOR ADMISSION 17. Bail App 177 2024 AHMED ALIAS INCI-IARGE S.I-LO. POLICE SB 
\ ~tice GI-IUNGI STATION VIJA YPUR 

.~~ &, A.m;-K(\(;,~11 of J&T{ ~ 
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· HIGH COURT OF JAMMU AND kASHM][R AND LADAKH 
(Office of the Registrar Judlicial at Jammu) 

****** 
Annexure-"K" 

Bail applications assigned to Hon'ble Mr. Justice Wasim Sadiq Nargal 

S.NO. TYPE NO YEAR PETITIONER RESPONDENT BENCH PURPOSE 

MOHAMMAD U T OF J AND K TI-l SHO FOR 
I. Bail App 7 2024 

ASHRAF CHOHAN 
POLICE STATION MANJAKOTE SB ADMISSION 

RAJOURI AND ANOTHER After Notice 

YASI-1 PAL U T OF J AND K TI-l INCI-IARGE FOR 
2. Bail App 41 2024 

DOGRA 
POLICE STATION 1-IIRANAGAR SB ADMISSION 

JANDK After Notice 

UT OF J AND K TI-l. FOR 
3. Bail App 227 2024 MOHO DIN SUPERINTENDENT DISTRICT SB ADMISSION 

JAIL KATHUA AND OTHERS After Notice 

GULSHANNAZ 
UT OF J AND K TI-L SJ-1.0_ FOR 

4. Bail App 179 . 2024 
TI-l. HAKAM SHAH 

POLICE STATION CID JAMMU SB ADMISSION 
AND ANOTHER Before Notice 

MOHO ARIF TI-l. 
UT OF J AND K TI-l. CENTRAL 

FOR ORDERS 5. Bail App 182 2024 
MOHO TARIQ 

BUREAU OF INVESTIGATION SB After Notice 
(ACB)JAMMU 

PARDEEP KUMAR 
UT OF J AND K TI-LSENIOR FOR 

6. Bail App 183 2024 SUPERINTENDENT OF POLICE SB ADMISSION 
AND OTHERS 

KA THUA AND OTHERS After Notice 

MOHO AJAZ AND 
UTOF J AND K TI-l. FOR 

7. Bail App 185 2024 
ANOTHER 

S.H.O.POLICE STATION SB ADMISSION 
RAJOURI After Notice 

TARUNSHARMA 
UT OF J AND K TI-l. INCHARGE 

FOR 
8. Bail App 187 2024 TI-l. VIJAY 

STATION HOUSE OFFICER 
SB ADMISSION 

POLICE STATION REI-IMBAL 
LAKHSHAMI 

AND ANOTHER 
After Notice 

UT OF J AND K TI-L INCHARGE FOR 
9. Bail App 188 2024 TIRA TI-l CHAND POLICE STATION JHAJJAR SB ADMISSION 

KOTLIJAMMU After Notice 

UT OF J AND K TI-l. INCHARGE FOR ORDERS 
10. Bail App 189 2024 SHAFIQ AHMED POLICE STATION RAJOURI SB After Notice 

AND ANOTHER 

II. Bail App 190 2024 RAJINDER SINGH 
UT OF J AND K TI-l. CRIME 

SB 
FOR ORDERS 

BRANCH JAMMU After Notice 

12. Bail App 191 2024 VISHAL SINGH UT OF J AND K TH. S.I-1.0. SB 
FOR ORDERS 

AND ANOTHER POLICE STATION, VIJAYPUR After Notice 

UT OF J AND K TI-l. 
FOR 

13. Bail App 192 2024 NAZAR MOHO 
SUPERINTENDENT DISTRICT 

SB ADMISSION 
JAIL UDHAMPUR AND 

ANOTHER 
After Notice 

UT OF .I AND K TI-l. 
FOR 

14. Bail App 195 2024 
MANJEET SINGH SUPERINTENDENT DISTRICT 

SB ADMISSION 
@FOJ1 JAIL AMBPHALLA JAMMU After Notice 

AND ANOTHER 
UTOF J AND K TI-l 

IS. Bail App 231 2024 RAJ WINDER SUPERINTENDENT DISTRICT 
SB 

FOR ORDERS 
SINGH JAIL AMBPHALLA JAMMU After Notice 

AND ANOTHER 
UTOF J AND K TI-l. STATION 

FOR 
16. Bail App 196 2024 KEWAL KRISHAN I-lOUSE OFFICER, POLICE 

SB ADMISSION 
AND OTHERS STAT! ON, MIRAN SAl-liB AND After Notice 

ANOTHER 

UTOF J AND K TI-l. STATION 
FOR 

17. Bail App 197 2024 RAJ KUMAR 
I-lOUSE OFFICER, SAMBA 

SB ADMISSION 
After Notice 

~~ dicllmt t of J&K 
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. ' HIGH COURT OF JAMMU AND KASHMIR AND LADAKH 
(Office of the Registrar Judicial at Jammu) 

****** 
A:n:nexure-"L" 

Bail applications assigned to Hon'ble Mr. Justice Rajesh Sekhri 

S.NO. TYPE NO YEAR PETITIONER RESPONDENT BENCH PURPOSE 

Bail RAVNEET 
U T OF J AND K TI-l SHO 

FOR FINAL I. 
App 

163 2023 
KOUR POLICE STATION THANNA SB 

HEARING 
MANDl RAJOURI 

UT OF J AND K TI-L STATION 
FOR 

2. Bail 
198 2024 SAHIL HOUSE OFFICER, POLICR 

SB ADMISSION App SHARMA STATION BAKSI-11 NAGAR, 
After Notice 

JAMMU 

Bail JITENDRA UT OF J AND K TI-l. STATION 
FOR ORDERS 'l 199 2024 HOUSE OFFICER, POLICE SB .), 

App RAGI-IAV 
STATION BARI BRAHMAN A 

After Notice 

Bail UT OF J AND K TI-l. S.H.O. 
FOR 

4. 204 2024 ARIF AHMED SB ADMISSION App POLICE STATION SAMBA 
After Notice 

5. Bail 205 2024 MOHD RAFI UT OF J AND K TH. S.H.O. 
SB 

FOR ORDERS 
App POLICE STATION GHAGWAL After Notice 

Bail MANPREET 
UT OF J AND K TI-l. POLICE 

FOR 
6. 206 2024 SINGH SB ADMISSION 

App 
@MANNI 

STATION, SAMBA After Notice 

Bail IMITIYAZ UT OF J AND K TI-L POLICE FOR 
7. 209 2024 HUSSAIN AND STATION, ANTF, JAMMU SB ADMISSION 

App 
ANOTHER AND ANOTHER After Notice 

MOHAMMAD 
UT OF J AND K TH. STATION FOR 

8. Bail 210 2024 YAQOOB 
I-lOUSE OFFICER, POLICE SB ADMISSION 

App 
BHAT 

STATION, ANTI NARCOTIC After Notice 
TASK FORCE, JAMMU 

UT OF J AND K TH. STATION FOR 
9. Bail 211 2024 IAHTASHAM I-lOUSE OFFICER, POLICE 

SB ADMISSION 
App ULHAQ STATION BAI-IU FORT AND After Notice 

ANOTHER 
UNION OF INDIA TH. 

INTELLIGENCE FOR 
10. Bail 212 2024 ARUN YADAV ODDICE,NARCOTICS SB ADMISSION 

App 
CONTROL BUREAU(NCB) After Notice 

JAMMU 
UT OF J AND K TI-l. SENIOR FOR 

II. 
Bail 

213 2024 RAFEEQ SUPERINTENDENT OF SB ADMISSION 
App AHMED KHAN POLICE, JAMMU AND After Notice 

ANOTHER 

UT OF J AND K TI-l. POLICE FOR 
12. Bail 214 2024 AZHARDIN STATION ANTF, GANDHI. SB ADMISSION 

App NAGAR JAMMU After Notice 

Bail ISHAFAQ 
UT OF J AND K THROUGH FOR ORDERS 

13. 215 2024 SHO POLICE STATION SB Before Notice App. AHMED SAMBA 

UT OF J AND K TI-l. S.I-1.0. FOR 
Bail 218 2024 MERAJ POLICE STATION, GOOL AND SB ADMISSION 14. App AHMED ANOTHER After Notice 

UNION OF INDIA TI-L FOR 
Bail 219 2024 

1-IARJEET NARCOTICS CONTROL SB ADMISSION 15. App SINGH BUREAU(NCB), JAMMU After Notice 

UT OF J AND K TH. SENIOR FOR 
Bail AJAY GUPTA SUPERINTENDENT OF POLIC, SB ADMISSION 220 2024 16. App ALIAS BUNTY DISTRICT JAIL AMBPHALLA After Notice 

JAMMU AND ANOTHER 

SHEIKH UT OF J AND K TI-l. 
SB \ 

FOR 
Bail 221 2024 MURTAZA INCHARGE POLICE STATION, ~ISS ION 17. erNotice App GULZAR ANTF,JAMMU \. ........ 

~rl'utii~ -
~ Uigh Court of J &K 
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JHIGI-l COURT OF JAMMU AND KASHMIR AND LADAKI-1 
(Office of the Registrar Judicial at Jammu) 

****** 
Anncxurc-"M" 

Bail applications assigned to Hon'ble Mr. Justice Mohd. Yousuf Wani 

S.NO. TYPE NO YEAR PETITIONER RESPONDENT BENCH PURPOSE 

Z/\REENA BEGUM 
I. Bail 1\pp 255 2023 Til S/\RW AR 

U T OF .I AND K Tl I SilO 
POLICE ST1\TION GURS1\I 

POONCII 
SB 

FOR ORDERS 
Aller Notice 

2. Bail App 223 

3. Bail App 22•1 

4. Bail App 225 

5. Bail App 226 

6. Bail App 228 

7. Bail App 229 

8. Bail App 232 

9. Bail App 23,1 

10. Bail App 235 

II. Bail App 236 

12. Bail t\pp 237 

13. Bail App 238 

14. 13ail t\pp 239 

15. Bail t\pp 2'10 

16. 

17. 

Kl IAN 

NARENDRA 
SINGJI AND 
ANOTIIER 

WAll D AS II RA F 
BIIAI" 

MOII1\N SING! I 

A Bill SING! I 

UT Of' .I 1\ND K Tl I. 1.0. 
NARCOTICS CONTROL 

BUREAU, JAMMU 

UNION OF INDIA TI I. ZONAL 
DIRECTOR. NCB, JAMMU 

1\ND ANOTIIER 

UT OF .I AND K Til. 
S.I J.O.INCIIARGE POLICE 

STATION, CI IASSJ\NA REASI 

UT OF .I 1\ND K 
TI I.SECRETJ\R Y IIOl'viE 

DEPARTMENT JAMMU AND 
OTIIERS 

--------- ---- -------------------------------. 

IRFAN RASI liD 
RATIIER 

.IAGBIR SING I I 

RITU Sl IARMJ\ 
1\NIJ ANOTIIER 

MOIID LATIEF 
Tl I.FJ\TI IER 

MOl ID. RAFIQ 

UTOF .I AND K Til 
SUPERINTENDENT DICTRICT 

.IJ\IL AMBPIIALLJ\ .IAM!VllJ 
AND J\NOTIIER 

... -- - --

UT OF .I AND K Tl I S.l 1.0. 
POLICE STATION CIIJ\SSANA 

REASI 
. ---- ·---- .. . -----

UT OF .I AND K Tl I STATION 
I lOUSE OFFICER POLICE 
STATION RAIOURI 1\ND 

ANOTIIER -------------------- - -- -··· ---- ·--------- - ---
UT OF .I AND K TI I. 

SB 

SB 

SB 

SB 

SB 

SB 

SB 

SB 

FOR 
ADMISSION 
Aller Notice 

FOR 
ADMISSION 
Aller Notice 

FOR 
ADMISSION 
After Notice 

FOR 
ADMISSION 
Aller Notice 

FOR ORDERS 
After Notice 

FOR 
ADlVIISSION 
Aller Notice 

FOR 
ADMISSION 
1\ller Notice 

FOR 
ADMISSION 
Aller Notice 

COMMISSIONER SECRETARY 
TO GOVERNMENT I lOME 

DEPARTMENT, JAMMU AND 
ANOTHER .. .. --. ---------- ·oiRI~c·!;oR.I\fi~ ... -·-·· --- ---- ---- -- --· --- --- -·· 

FOR 
VAriN Y ADA V Tl I ENFORCEIVIENT TI I SB ADMISSION 

DESHA! Y ADA V ASSISTANT DIRECTOR 
JAMMU 

-------- -- ------ ----------- --·- ----- -·-- -----. ---·· 

ANIL KUMAR 
Y AD1\ V 

RllSTJ\fvl 

PRINCE SING! I· 

RAM LAL 

SUNIL KUMAR 
SIJARMA 

SJ\N.IA Y KUMAR 

DINES I I SING! I 
.lt\MW 1\L 

DIRECTORATE 
ENFORCEMENT Til 

1\SSISTANT DIRECTOR 
JAMMU 

UT OF .I AND K Til S II 0 
POLICE STATION RA.IOURI 

AND 1\NOTI IER 
--------- ----~- -- ··~·· -·. . - ·-··-- ---- -

UT OF .I AND K Til. S.I 1.0. 
POLICE STATION GANDIII 

NAG1\R .IAMlviU AND 
CHJIERS 

·u·ro-,i~}/\Ni) K·;hT s·i·/\·-hoN 
I lOUSE OFFICER POLICE 
STATION MIRAN SA! liB 

JAMMU 
- .. ---· - --·- -· 

UT OF .I AND I< TI I SI-10 
POLICE STATION RAMGARI I 

UT OF .I AND K TI I SilO 
POLICE STATION 

lJDIIJ\MPllR 

UT OF J AND K Til. S.l 1.0. 
POLICE STJ\TION BAKSI II 

NAGAR .IAlVHvllJ 

SB 

SB 

SB 

SB 

SB 

SB 

SB 

Aller Notice 

FOR 
ADMISSION 
After Notice 

FOR ORDERS 
Before Notice 

FOR 
ADMISSION 
Aller Notice 

FOR 
ADMISSION 
After Notice 

FOR 
ADMISSION 
After Notice 

FOR ORDERS 
Before Notice 

fOR ORDERS 
Before Notice 


